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Dairy In Ahmed<Lbad 
303Z [Shri Kindar Lal: 

. 1 Shri Vishwa Nath Pandey: 

Will the Minister of Food aad Agri. 
(·ultu.e be pleased to state: 

(a) whether it is a fact that 
UNICEF has supplied financial aId 
to the Ahmedabad (Guiarat) ·.~unici
pal Corporation to run a dairy; 

(b) if so, the total amount \herevf; 
and 

(e) the terrr.s, on wnich such fin· 
ancial assistance was given? 

The Deputy MInIster in tho Minis· 
try of Food and Agrioulture (SlIri 
Sbahnawaz Khan): (a) Yes, Sir. 

(b) $ 497,000 (Rs. 26 lakhs ~ppro
ximotely). 

(e) The Municipal Corlloration will 
supply low fat milk to needy chll-
<lren, nursing mothers and on a sub· 
sidised basis to a selected number of 
low income families upto 1'5 times 
the value of the equipment supplied 
by UNICEF. This distribution will be 
in addition to the free milk distrlbu· 
tion programme Of the MunIcipal Cor-
poration whloh was Introduced prior 
to the establishment of thl. UNICEF 
Hant. 

Cooperative Supr Faetorles 
3833 f ShrImati MaImooDa Sultan: 

• \. Shrl Jashvant Mehta: 

Will the Minister of FoOd aDd AgrI-
'culture b .. pleased to .tatc: 

(a) the number of cooperative 
sugar factories licensed durlnr 1964; 
(Statewise) ; 

(b) the number of sUllor factories 
in the cooperative SPetor that entered 
into production during 1964 (State· 
wi5e); 

(c) the extent of sugar production 
in the cooperative sect~r durfng' 1963 
and 1964; and 

(d) whether sugar production capa. 
city is proposed to be licensed In libe 
cooperative SPetor during 1965; and 
hoW much of it is to be installed in 
Madhya Pradesh nnr! Guiarat State,? 

The Deputy Minister In the MinIs-
try of Food and Agticulture (Shrt D. 
R. Chavan): (a) Nil. 

(b) In 1964-65 crushing season two 
cooperative sugar factories went into 
prod uction. 

(c) In 1962·63 and 1963·u4 the co-
operative sugar factories produred 
4'8 lakh tonnes and 6.0 lakh tonnes 
of sugar respectively. 

(d) Yes, Sir. about 10 new !'''gar 
factories (mostly cooperatives) will 
be licensed dUring 1905. The .eJec-
tlon Of sites in different State. 1s 
under consideration. 

Energlsiag of Tube We\lll 

3034. Shri Hem Raj: Will the Minis-
ter of Food ad Acr1eu\tore be plea.· 
ed to .tate: 

(a) the cost involved in energislng 
a tube well In Puniab and Rajarthan; 

(b) whether it is a losing concern 
for the initial years; 

(e) whether the Governments of 
Punjab and Rajasthan are deferl!ng 
their energisation due to financial 
dlffculties; and 

( d) If so, the steps taken by the 
Central Government to help t"em for 
greater and better agricultural pro· 
ductlon? 

The Deputy Mlnlater In the MInis-
try of Food and AgrI .... ltore (Shrt 
Shahnawu KhaI): (a) to (d)' The 
required Information I. being collect· 
ed trom the State Governments of 
Punjab and Rajasthan and would be 
laid on the Table of thp. SabJoa, a. 
soon as it has been c,llect.d, 




